To,

Office of The Divisional Director Social Forestry Division, Bijnor
Letter No. 1064 /14-1 Bijnor, 21 Nov. 2022.

The Hon'ble National Green Tribunal
Principal Bench, New Dehli.

Subject:- Regarding compliance of the Hon'ble National Green Tribunal’s order dated 27.09.2022 in

Executive Application n0.28/2022 in Original Application n0.336/2021 (1A no.222/2022)

Respected sir/ madam,

In compliance of the Hon’ble National Green Tribunal’s order dated 27.09.2022 in Executive

Application n0.28/2022 in Original Application no.336/2021 (1A 10.222/2022) the reply of undersigned is as

following:

1.

o

In compliance of Hon’ble Tribunal’s order dated 16.12.2021, the reply was submitted on 25.03.2022.
Again a copy of the same is being annexed here as annexure-1. A copy of Master Plan from Town
Planner. Moradabad is also received which is attached here as annexure-2 in which the Jain Mango
orchard is mentioned as “Baag” and not as “Green Belt” as mentioned by applicant in Original
Application 1n0.336/2021. The allegation that the mango orchard in the city of Bijnor is being cut
without permission is false. A survey was conducted in the orchard by Bijnor range staff and it is
found that about 2900 mango trees and more than 1000 trees of popular and other species are there.
The report ol this is attached as annexure-3. It is also worthy to mention here that in year 2018-19
from the said area a felling permit for 18 mango trees was issued as per rules and regulations laid
down in U.P.Tree Protection Act.1976 but after that from the office of undersigned no permit is issued
for the orchard.

[n Bijnor District, there are many mango orchards and my office regularly gets application for issuing
felling permit but only after following proper rules and regulations mentioned in U.P.Tree Protection
Act, 1976, Telling permit is issued and for illicit felling necessary action is taken. Details of case
booked under UP tree protection act 1976 during last one year is annexed as annexure-4. It seems
that because of some individual vendetta the applicant has approached to the Hon’ble National Green
Tribunal.

Except one or two anonymous complain which was found not true after ground veritication, no
complain is received to my office. 1 ensure to the Hon’ble National Green Tribunal that all legal
action will be taken if any violation comes to my notice.

Divisional Director
Social Forestry Division, Bijnor,U.P.
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Deputy Registrar

National Green Tribunal
Faridkot house Copernicus Marg

New Delhi-110001

fav— Order passed by Hon,ble National Green Tribunal in O.A. No.336/2021
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Having regard to the above allegation, we consider it approoriate to direct the
Divisional Forest Officer, Bijnor to look into the matter and take such action may be

found necessary, following due process of law.
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Agroforestry area, areas developed for cash crop or such area where species exempted
under Uttar Pradesh Protection of Trees Act (as amended) 1976 are planted will not be

considered as forest in in dictionary sense.
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